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Dacoit-infested districts of Uttar (b) A statement showing the

Pradesh Madhya Pradesh and
Rajasthan

1859. SHRI NARENDRA gINGH:
Will the Minister of HOME AFFAIRS
be pleased to refer to reply to Un-
starred Question 1245 given in the
Rajay Sabha on 4th August 1983 and
state:

(a) whether Government havea tak-
en steps to identify dacoit-infested
districts in the States of Uttar Pra-
desh, Madhya Pradesh and Rajasthan
and to lay down economic develop-
ment projects for these districts; and

(b) if so0, the nameg of these dis-
tricts (State-wise) and the detailg of
development projects laid down

therefore and the action so far taken -

for implementation of the same?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA)
(a) Yew, Sir.

AY

‘. State Governments were

dacoity prone districts of Uttar Pra-
desh, Madhya Pradesh and Rajasthan
ag intimated by the State Govern-
ments is enclosed.. The Planning
Commission have set up a working
group for the development of dacoity-
prone areas of Uttar Pradesh, Madhya
Pradesh and Rajasthan. For the deli-
berations of the working group, the
asked to
give their proposals for the develop-
ment of the dacoity- -prone areas in
their States. The details of the deve-
lopment projects received .from the
States have been submitted to the
working group and they are under .
consideration.

Statement
Dacoity-prone - districts of Uttar Pro-
desh, Madhya Pradesh and Rajasthan
UTTAR PRADESH.

1. Banda .
2. Hamirpur

3. Jalaun
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§. Lalitpur

6. Agra

7. Badaun

8. Etah

9. Etawah
. 10. Farrukhabad
® 11, Mainpuri

12. Kanpur

RAJASTHAN

1. Swaimadhopur
2. Bharatpur
3. Dholpur
4, Bundij
5. Kofa.

¥ MADHYA PRADESH,

. Bhind
Morena
Gwalior
4, Shivpuri
5. Guna _
6. Datia PR S SR
7. Sagar '
8. Damoh
9. Panna
¢ 10. Chhatarpur
11. Tikamgarh,

el A

Suicides in the country

1860 SHRI K. S, SEBASTIAN: Wwill
the Minister of HOME AFFAIRS be
pleased to state:

‘(a) what is the number of suicides
committed in the country in 1983;

(b) what were the corresponding
figures in 1982; ;

(c) what was the sex ratio in case
» of suicides;

(d) whether Government conduct-

ed any study about the causes for .

-suicide;

¢e) if so, what were 1ihe main
causes accounted for the suicides
. commitfed durlng the same period;
and .

(f) the number of suicides which
were connected with dowry disputes
in that period?

THE MINISTZR OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATL RAM DULARI SINHA):

k4

[15 MAR,

1984 ] to Questions 4

(a) to (f) The State Governments
and Union Territory Administrations
are responsible fcr enforcing law re-
lating to offences. No data in regard
o deteils of suicides commitied in
the country is compiled or all India
basis as ‘Public Order' including cri-
me is a State subject. No study per-
taining to the causes for committing
suicides has been made by the Cen-
tral] Government. As per available in-
formation, number of suicidez com-
mitted in the country except in Delhi
and. Bihar during the year 1982 is
38,963, Prolonged illness, quarrel
with parents, mental distress, quarrel
with parents-in-laws|spouse are some
of the major reasons for committing
suicides,

Hostels for SC/ST students

1861, SHRI JAGADISH JANI: Will
the Minister of HOME AFFAIRS be
pleased to state;

(a) whether his Minizxtry have been
providing funds to different States
for construction of hostels for SC/ST
students; and

(b) if so, the State-wise allocation
of funds made for construction of

~ hostels for SC[ST students during the

Sixth five year plan, year—wxse with
details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
(a) Yes Sir. The Ministry of Home
Affairs is providing funds to the State
Governments only for the construction
of girls hostels for SC|ST under a
Centrally sponsored scheme,

(b) A provision of Rs. 13.00 crores
has been provided for this scheme
during the Sixth Five Year Plan. No
State-wise allocation is made in ad-
vance under the scheme. The funds
are released to the State Governments/
U.T. Administrations on the basis
of proposals received from them keep-
ing in view the norms as prescribed
under the scheme. A statement show-
ing the Centra] grant released to the
State Governments during the firsh
three years of the Sixth five year
plan, is annexed.



